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THE VICE CHAIRMAN (SHRI 
SAWAISINGH SISODIA): Calling 
Attention. 

CALLING ATTENTION TO A 
MATTER OF URGENT PUBLIC 

IMPORTANCE 
Low Price of Paddy    suggested    by 
Agriculturtra   Prices Commission 

Causing Hardship and Misery to Farmers 
SHRI KALPNATH RAI (Uttar Pradesh): 

Sir, I beg ta call the attention of the Minister of 
Agriculture to the 1 )W price of paddy at Rs. 
1001 - per quintal suggested by the 
Agricultural Prices Commission which is 
bound to cause great hardship and misery to 
the farmers who have already been hard hit 
due to the increase in prises of fertilizer and 
diesel and th< steps taken by Government to 
remedy the situation. 

THE MINISTER OF AGRICULTURE 
AND RURAL RECONSTRUCTION (RAO 
BIRENDRA SINGH): Sir, as the He nourable 
Members are aware Agricu tural Prices' 
Commission is a I ecosmmendatory body. 
While making recommendations on price 
policy it is expected to keep in view: — 

(i) The need to provide incentive to the 
producer for adopting improved t-chnology 
and for developing ; production pattern 
broadly in t ie light of national requirements; 

(ii) The need to ensure rational utilisation 
oi land, water and other production   
resources; 

(iii) The likely effect of the price policy on 
the rest of the economy, parti :ularly on the 
cost of living, level of wages, industrial cost 
structure, etc. 

2. In May, 1980, the Commission had 
submitted its Report on price poUcy for kharif 
cereals for 1980-81 season. In this Report, the 
Commission had recoTimended that the 
prices of naddy anc other kharif cereals might 
be retaned    at Rs. 95/-     per    | 

quintal. Sometime later in June, 1980, 
Government of India made an announcement 
about the increase in the prices 0f fertilizers 
and whila doing so, the A.P.C. was asked to 
rework its price recommendations. This was 
necessary because at the time of announcing 
increase in the prices of fertilizer and diesel 
oil Government had decided that the farmers 
would be compensated for increases in their 
cost. It was envisaged by Government that 
appropriate increases in procurement/support 
prices may be affected from the kharif 1980-81 
season itself. Accordingly, the Agricultural 
prices Commission submitted a supplementary 
report on price policy for kharif cereals for 
1980-81. After taking into account the likely 
effect of the rise in the prices of fertilizer and 
diesel and the quantities and values of diesel 
and fertilizers used by cultivators on different 
kharif crops, the Commission recommended a 
procurement price °f Rs. 100/- per quintal for 
paddy and Rs.97.50 for the coarse kharif 
cereals viz. jowar, bajra, maize and ragi. In 
order to hold consultations with the State 
Governments on the price policy for kharif 
cereals a Conference of State Chief Ministers 
was convened by us on 27th July, 1980 in 
New Delhi. Government would fix the prices 
of kharif cereals after duly considering the 
views on the subject expressed by the State 
Governments. Thus the procurement prices for 
paddy and coarse cereals for 1980-81 are still 
to be fixed. 

3. Honourable Members have stated that 
the farmers of India are facing hardship due 
to increase i» the prices of fertilizer and 
diesel. I share the Members' concern. The 
increase in fertilizer prices has been made 
undercompelling circumstances. It is 
necessary to note that the entire potassic 
fertilizer used in this country is imported. In 
January, 1979, the international price of this 
fertilizer was 63 dollars per tonne and by 
June, 1980 it had risen to nearly 120 dollars 
per tonne.    In the same 
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way, international price of DAP has risen 
from  160 dollars per tonne   in January,   
1979  tQ 260 dollars in December,   1979.       
The  ocean    freights have also nearly 
doubled in the last two years.    Not only this 
the prices of  imported raw materials  like  
sulphur, phospheric acid and roac phosphate  
have     also witnessed  a  steep escalation.   
These developments have forced the 
Government to decide for a rise in fertilizer 
prices.    However, I  wish  to clarify  that 
despite these price increases the Central 
Exchequer would still be bearing a sizeable 
financial burden on account of fertilizers.    
In fact, the total burden which the Central 
Exchequer would bear in 1980-81  would  be 
Rs.  585  crores  on account  of fertilizers  as   
against  Rs. 562 crores which was the 
expenditure on fertilizer subsidy in 1979-80. 
This is because even  after ttie price rise of  
June,   1980,      the  imported  Urea would   
carry   a   Government   subsidy of more 
than Rs. 700 per tonne    and the imported 
MOP would carry subsidy of Rs. 550 per 
tonne. 

4. We have also taken a major decision 
under which both the imported fertilizers  and 
domestically produced fertilizers will be 
supplied to farmers at  fixed  prices  at    all 
block    headquarters  even     where  they  are  
not connected  by any  rail  head nearby. This 
measure would ensure availability of 
fertilizers to the interior villages.    The  
provision of subsidy    to all small and 
marginal cultivators in the areas affected by 
drought during the previous year would also 
be continued  in the  current year.    In this 
way, Government is trying to ensure that the 
hardship to cultivators arising from 
unavoidable increase in fertilizer  price  is  
minimised. 
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On a point of order, Sir. The Minister 
has to give his own opinion before the 
Cabinet. 

RAO BIRENDRA SINGH: It is never 
the practice in any legislature that 
questions are raised on the point of 
personal opinion of a Minister or a 
Member, This is my personal opinion and 
Cabinet proceedings zan-nat be 
disclosed. 
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SHRI K. CHATHUNNI MASTER 
(Kerala): For the last so many years, the 
whole section of our peasantry of India, 
is demanding a fair, remunerative price 
for their produce. For the last so many 
years they are fighting for this legitimate 
demand. Finally, the A.P.C. gave a 
wonderful recommendation. According 
to our peasant, the A.P.C. is a wonderful 
type of creation, Sir. God alone knows 
what are the facts they are taking into 
account to fix the price of agricultural 
produce. Our Minister argued on 
scientific basis here. What are the 
scientific basis? What are their re-
commendations? Please furnish some 
data. 

Within a week, after the Indian Budget, 
a very sweet Budget of our Finance 
Minister Mr. Venkataraman, was 
presented, the wholesale price index has 
made an unprecedented lead of 4.'5 per 
cent. Between, February 1978 and June 
1980, the phenomenal rise of the 
wholesale price index was about 30 per 
cent. Besides, the ever widening disparity 
between the prices of agricultural produce 
and industrial products has been still 
widening. This disparity in prices rose 
from 4.4 per cent in 1978-79 to 14.2 per 
cent in 1979-80. During the first three 
months of the Congress (I) rule there was 
an alarming growth of this disparity from 
16 per cent to 19.8 per cent. In this 
situation, God alone knows,, Sir, what are 
the scientific facts the A.P.C. is taking 
into consideration to fix the agricultural 
prices? Their new proposal is to increase 
it by Rs. 5/- per quintal. Sir, this is not 
only a most unjustifiable policy, but this 
is a most ignominous policy of the 
Government also, I think. Sir the agitated 
peasants are crying for a legitimate price, 
a fair price,, a remunerative price, for 
their produce. 
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They are going en an agitation. What is 
happening  .. 

THE VICE-C HAIRMAN (SHRI 
SAWAISINGH SISODIA): Please come to 
the poin .   Ask questions. 

SHRI K. CHA' HUNNI MASTER: 
Shootings are gc 'ng on. In Mysore State they 
have t Iready killed 11 persons. In Mahar; 
shtra, in another shooting by the police, 2 
persons were killed This is the policy of 'lathi' 
and bullets. Is it tolerable, Sir? My question 
is: is the Minister prepared to assure this 
House' Once there was an assurance from 1 ie 
Government that the prices will i iways be 
announced before the sowin; season starts. 
Now, it is the time of showing for kharif crop. 
Therefore, is the Minister prepared to assure 
this House that the prices of agriculurai 
produce wouid be announced be ore the 
sowing season of the kharii crop? Secondly, is 
the Government prepared to assure this House 
that h deciding the prices, the peasants would 
be fully compensated in terms of the cost of 
production,, heavy increase in the prices of 
fertilisers, diesel md other vital agricultural 
inputs < nd the cost of the daily necessities >f 
life? Thirdly, is the Minister prepared to 
assure the House whether the Government 
will establish parity between the prices of 
industrial produces and agricultural produce? 
Finally Sir, is the Minister prepared to give an 
assurance that there will not be any rise in the 
issue prices of foodgra as? 

RAO BIRENDRA SINGH; Sir,, the hon. 
Member has raised certain questions. On the 
one hand, he wants higher prices to >e given to 
the farmers; but knowinj very well the finan-
cial constraints, he is opposed to raising the 
issue prices, tie wants the people I to be fed 
cheapen at Government expense and ne does 
not want the farmers also to be given higher 
prices by i trying to reduce he subsidy that the 
I Government of In iia gives on issue of 
foodgrains in the public distribution system. 
.The p inciple of parity is in the view of the 
Government. But ag I have stated e irlier, this 
cannot be 

achieved completely because of certain 
reasons which the hon. Members know very 
well. It is very difficult to keep the prices to be 
paid to the farmers for their produce in the 
agricultural sector at the same level as the 
prices of industrial products or the finished 
goods for which agricultural produce is the 
raw material. But, as I have said, we try to 
achieve parity to the extent possible and it is 
for the first time this year that the Agricultural 
Prices Commission has been directed to keep 
the terms of trade between the two sectors in 
view and to take them into account while re-
commending prices for farmers' produce. He 
has asked that the minimum support prices 
should be announced before the sowing 
season. We try to announce the prices every 
year before the harvesting season. Even now 
we want to announce the prices for kharif 
season paddy before the harvesting time that 
will be in October or November, I cannot 
assure the House that it will always be before 
the sowing season that we will announce the 
prices. There are certain other implications. 
We do not want that the pattern of cultivation 
should be upset in the country because of the 
prices being remunerative for one produce and 
thereby reducing the cultivation of some other 
item of foodgrain or cash crop. Therefore, we 
want to have some sort of a stability in 
agricultural production in the various fields. 
Fir, as far as possible, the hon. Member's 
suggestion shall be kept in view. As I have 
already said,, he has very vehemently opposed 
the raising of issue price. But if the issue 
p.rice is not raised, the capacity of the 
Government to give higher prices to the 
farmer for his produce also is limited. 
Therefore, we cannot be the friend of both the 
farmers and the .consumers at the same time. 

*SHRI JAHARLAL BANERJEE (West 
Bengal): Mr. Vice-Chairman Sir, from the 
reports    appearing     in 

♦English translation of th8 original speech 
delivered in Bengali. 
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yesterday's news papers we find that the Chief 
Minister of West Bengal has supported the 
price fixed by the Agricultural Prices 
Commission for paddy although Chief 
Minister of other States have asked for more. 
Sir, I am well aware of the fact that if the 
procurement price of paddy goes up then 
naturally it would mean some hardship for 
those who will buy rice. But it would be 
wholly wrong to ssume that all those who are 
engaged in the cultivation of paddy are all 
rich people or big Zamindars. 

Mr. Vice-Chairman Sir,, you are no doubt 
aware of the fact     that more than 50 per cent 
of the paddy cultivators own  small pieces of 
land which vary between 2—5 acres and a dis-
guised     unemployment     of  an  acute order 
prevails among them.      Among these 
cultivators, the family has very often to 
depend on the earnings of one man and the 
person concerned has to arrange for food, 
cloth, medicines etc., in fact everything for the 
whole family out of his own income.   I am 
mentioning this only to    emphasise the fact 
that all these factors should be kept in yiew 
before the price of    paddy    is fixed.   Sir, in 
West Bengal because of non-availability     of    
electricity    the power pumps   that   were 
installed at different     places     have  gone  
out  of order.    As a result of this,, the culti-
vators have to  put in more physical labour to 
fetch water to carry on their agricultural 
activities and    this    has resulted in an 
increase in their expenditure.    Along with 
this, the price of buffalo,  cow, etc. which are 
used  by the cultivators has gone up very high. 
Even  the  fodder cost has reached  a 
prohibitive point   and  it  has become almost 
impossible for the cultivators to give oil cakes 
to their cattle which is their favourite food. 
Without the oil cakes, the nutritive value of 
the cattle feed has gone down aiid they can be 
utilised for at the most for one to two seasons 
only.    The tale of woe of the farmers does not 
end here.    He does not get manure in time or 
in sufficient quantity.    Thus he  is  compelled     
to buy  fertilizer in black market much 

against his own wishes. The agricultural 
farms do not supply them the good variety of 
seeds. Thus we rind that the cost of all 
agricultural inputs has gone up and therefore, 
I would demand that a higher procurement 
price should be given to the paddy growers. 
When we look around, we find that sugar is 
selling for Rs. 3 per Kg. and mustard Oil for 
Rs. 12 per Kg. (Interruption)... After the days 
work when farmer comes back home, he 
cannot use a lamp to dispel the darkness of 
the rooms because he has no kerosene with 
him. Sir if you go through the daily 
newspapers of West Bengal, you will find that 
the rate of deaths because of snake bite is 
increasing year after year. I would, therefore,, 
like to put a few questions to the Home 
Minister. I am not averse to the price of paddy 
being fixed at Rs 100/- or less,, but would the 
Hon. Minister please ensure that manure is 
supplied to the cultivators in time and in 
sufficient quantity? 

My second question is that thp price of 
pesticide, which is used in sufficient quantity 
by those who are engaged in modern methods 
of paddy cultivation, has gone sky-high and I 
would like to know from the Hon. Minister as 
to what he proposes to do in this matter to 
give some relief to the cultivators. 

Thirdly whether government would 
consider to give subsidy and bring down the 
price of oil cakes which i? the favourite food 
for cattle in West Bengal. 

Fourthly, Sir,, the government is not able 
to keep under control the prices of sugar and 
edible oil and we find that because of 
shortage of diesel, the agricultural pumps are 
lying idle. 

THE MINISTER OF STATE IN THE 
DEPARTMENT OF PARLIAMENTARY 
AFFAIRS (SHRI SITA RAM KESRI): Sir, I 
want to .. . 

SHRI JAHARLAL BANERJEE: I do not 
want any interruptions. I want to put my 
questions. 
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SHRI SITA Ri..M KESRI: Hon'ble 
Member, I am no   interrupting  you. 

SHRI JAHARLAL BANERJEE: I want to 
ask que.'tion from the Minister. 

SHRI SITA RvM KESRI: Hon'ble 
Member, I am n it interrupting you,, please 
rest assure 1. I am only request, ing the Chair 
ths t it was decided that Calling Attention and 
Special'Mentions will be finished ty 1.30 P.M. 
I am only reminding the Ciair of this position. 
It was also de< ided that the main speaker on 
the Calling Attention will speak some tl ings 
and the other hon'ble Members will put only 
questions taking three minutes each. I want to 
remind the Chair that if we do not abide by 
this decision... 

THE VICE-< CHAIRMAN (SHRI 
SAWAISINGH S SODIA): Please conclude, 
Mr. Banei.ee. 

*SHRI JAH/ RLAL BANERJEE: Sir, I 
would request the Hon'ble Minister to ensure 
thai items of daily needs are supplied at 
controlled rale or at a reasonable price to the 
poor cultivators who own laid between 5 and 
20 acres. I would ike to know whether he 
would take some steps in this direction or not. 
Sir, we find that the government enhances 
dearness allowances for the g ivernment 
employees but the poor cultivators have no 
union, through which hey can voice their 
demands or grievances. On behalf of such 
poor cultivators, I appeal to the government to 
consider the suggestions that I have mad, and 
with this I conclude my speech, Sir. 

RAO BIRENDRA SINGH: Sir, most of 
the questions raised by the hon'ble Member, 
Mr. Banerj'ee, have been already replied bj 
me. He has talked about certain ma'.ters 
which are. to my mind not relate! to the 
Calling Attention Notice. H i has pleaded the 
case of small farmers and he has asked for a 
higher price fo - paddy. I would like to 
inform him that only yesterday the 

♦English translation of the original .speech 
in Benga i. 

Chief Minister of West Bengal supported the  
recommendation... 

SHRI BHUPESH GUPTA (West Bengal): 
He is not here. He is in Moscow. 

RAO BIRENDRA SINGH: I am sorry, it 
was Food Minister, Mr. Sudin Kumar, 
certainly speaking on behalf of the West 
Bengal Government. He was not in favour of 
any rise in the minimum support price of 
paddy. According to him Rs. 100 was enough. 
Of course, there are two opinions against the 
States. The paddy producers want higher 
prices. Those which are largely consuming 
States and want food-grains supplied to them 
at subsidised rates, do not want that the issue 
price should be raised or evert that the price 
for the farmer' produce should be raised. So, 
we have to strike a balance and find a mean 
so that both sides are looked after. We shall 
see what can be done in this respect 

He asked me to assure the House that 
pesticides, secticides and fertilisers will be 
supplied in time. We are making 
arrangements for these things to be supplied 
in time. Plant protection measures will also be 
speeded up. Certain imports also are being 
ordered in the case of pesticides which are not 
available in the country. Fertilisers also have 
been made available to all the States almost t0 
the extent that We could distribute out 
existing stocks. But we also are waiting for 
imported fertilisers and it will be distributed 
as soon as we can clear it from our ports and 
as the ships arrive. I assure the hon. Member 
that we are fully aware of this problem. 

Sir, he has raised certain other issues like 
prices of oil-cakes, fodder and raised even the 
issue of daily allowance and supply of daily 
needs. They do not come under the purview 
of thig Calling Attention motion and 1 do not 
think I should take the time of the House to 
reply to those points. But the sugar price 
which he said, is ruling very high. I am sure 
he knows that the price of sugar which is high 
in the 
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free market is only in respect of free sugar. 
That is left to the factories to sell. The price of 
levy sugar has been kept very low. It is Rs. 
2.85 per Kg... (Interruptions). I think, the 
hon'ble Members will appreciate that sugar is 
being controlled. The very lact that 65 per cent 
of the sugar is taken from the producers to be 
supplied to the consumers at a very cheap rate 
of Rs. 2.85,. means that we are keeping the 
sugar  prices  down .. (Interruptions)'. 

 
RAO BIRENDRA SINGH: It ia meant for 

the entire population. In fact this high price in 
the market which is around Rs. 8/- now 
should not affect the poor people. It is only 
meant particularly for the richer people or the 
people who are very fond of sweets. For the 
common man, khandsari gur is generally the 
item of consumption. But now the sugar that 
we are supplying under the distribution 
system is much cheaper than even the gur 
price at present. Therefore, we are trying to 
meet the requirements of the common man to 
the best possible extent that we can do. 

I think, Sir, there is nothing else for me to 
reply. I thank the hon'ble Members. 

REFERENCE TO THE  REPORTED 
INFLOW OF FOREIGN FUNDS TO 
NORTH EASTERN REGION OF THE 

COUNTRY 
THE VICE-CHAIRMAN (SHRI 

SAWAISINGH SISODIA): Now, we take up 
special mention by Shri Bhu-pesh Gupta. 

SHRI BHUPESH    GUPTA      (West 
Bengal): Sir, I am glad that afier     a long time 
I am    getting a      chance. Foreign money is 
pouring    in      from 

different countries     in the West     to north-
eastern region. Sir, some   time ago,     I 
mentioned this thing in this House.     I think it 
was on the 9th of July when same mention was 
made. Since then, we have got more infor-
mation about  it.    It  appears      from very 
reliable sources—well,    I know from very 
reliable sources—that between October 1979 
and March    1980, Rs.  39,04,226 were 
received from abroad from the Catholic Church    
and the money was received by the State Bank 
of India      in Shillong.      This amount came 
to a particular account, operated by Father 
Rubi in the name of his mission.      Now, i 
would   give you a little more details.  On 9th 
October, 1979, Father Rubi—this is     his 
name—withdrew, in the first    instalment, 
9,69,000 dollars. On 15th     October, his 
withdrawal     was    2,39,113 dollars. Then, on 
the 14th     January, Rubi withdrew money 
equivalent    of 2,86,944 pound sterling.  Then, 
on the 18th   January,  he    again      withdrew 
money equivalent of 3,63,098 dollars. Next 
day, on 19th January, "he withdrew money 
equivalent    of    another 15,688  dollars.  You 
can     understand how much money is coming. 
On   31st January, his withdrawal was    money 
equivalent of 79,798     dollars.  I     am 
mentioning these things because   you should 
enquire.   On the 27th February, money  
equivalent    of      2,22,940 dollars was 
withdrawn.  As per     the latest information I 
have, on the   29th February, again, money 
equivalent of 4,82,680 Swiss Francs was 
withdrawn. Now, Sir,      money  is coming      
from various Western     countries into this 
disturbed region, where there is turmoil.  
Money is earning not only for the Catholic  
Church  but for      other sources also.  These 
are only   known figures.  The Federal Bank 
has opened a branch in Shillong.    As      you 
know, this  is a non-official     private bank.  
They have opened a branch to facilitate this.  I 
bring these things to your notice.   I have 
brought      these things to the notice of t'he 
Prime Minister also.  These things should     be 
taken  seriously.     Nothing  is      being done.   
Huge  amounts     are    coming. 


